Corrigendum to Invitation for Expression of Interest for
Neurostar Hospital Private Limited

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of
India (Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

This Corrigendum is being issued in reference to the Form G Published in the matter of
Neurostar Hospital Private Limited, undergoing Corporate Insolvency Resolution
Process, published in:

i. Financial Express (English) dated 08.06.2026

ii. Loksatta (Marathi) dated 08.06.2026

S.no | Particulars Original Details Modified Details

Details of | According to the information
Corporate | provided by the suspended

The Corporate Debtor is
registered as an MSME under

17. Debtor’s management, the Corporate o .
registration as |  Debtor is not an MSME Udyam ﬁgl;g_aé'g%’g?éUDYAM
MSME. registered entity. i

Sd/-

Purusottam Behera

Resolution Professional

In the matter of Neurostar Hospital Private Limited

Registration No: IBBI/IPA-002/IP-00940/2019-20/12993

AFA Valid upto: 31.12.2026

IBBI Registered Address: Flat No.402, Sai Prasad Building,

Sion Kamgar CHS, Road No-29,

Sion (East) Mumbai ,Mumbai City ,Maharashtra ,400022

Date: 12.06.2026 Email ID: purusosbbj@yahoo.com,
Place: Mumbai ibc.neurostarhospital@gmail.com
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FINANCIAL EXPRESS

Dapodi Branch : Siddhi Towar, Wing A,
Shop Mo, 6, Ganesh Magar, Dapodi,
Pune- 411012, Ph.. 9926789138
g-mail | bom114@bankofmaharashira, bank.in
brmgri14@bankofmaharashira bank.in

POSSESSION NOTICE [Appendix IV under the Act - rule- 8(1)]

WHEREAS, the urndersignad baing the Authorized Officer of the Bank Of
Maharashira under the Secunization and Reconstruction of Financial
Azzels and Enforcement of Security Interest Act, 2002 (54 of 2002) and
In axercise of the powers conferred under Sub-Saction (12} of Section 13
read with Fule. 3 of the Securty Interest (Enforcement) Rule, 2002,
Issued a Demand Motice dated 13/03/2026 calling upon the Borrowers
M/S. Mveer Plastotech Pvt Ltd (represented through its Director
Mr. Arjun Basappa Tapasi, Mr. Ravikumar Basavanappa Garampalli
and Mr. Chandrakant Shivajirac Biradar o repay the amount
mentionad in the Molice being Rs.1,97,70,144.77/- [Rupees One Crore
ninety Seven Lakh Seventy Thousand One Hundred Forty Four and
Seventy Seven paisa only ) plus further interest as mentioned above
with monthly rest 11.20% p.a w.e.f. 13.03.2026 plus cost, charges
and expenses, minus recovery If any within 60 days from the date of
receipt of the sad Notice.

The borrowers having failed to repay the amount, notice iz hereby given
to the borrower and the pubdic in general that the undersigned has taken
Symbolic Possession of the Property and land descnbed herein below
In exercize of powers confarred on himunder sub section (4) of saction 13
of Act read with Rule 8 of the Securnity Interest Enforcement Rules, 2002
on this 10/06/2026.

The borrower in particular and the public in general is hareby cautioned
not o deal with the properies and any dealings with the properties will be
subject to the charge of Bank of Maharashtra, Dapodi Branch for an
amount herainabove menlioned,

The borrower's attention is invited to provisions of sub-section (8) of
sedction 13 of the Act, In respect of ime available, 1o redeam the secured
assels

Thiz notice is alzo being published in vernacular. The English version
shall be finalif any question of interpretation arises

The details of the immovable properties hypothecated Movbale /
Mortgage to the Bank and taken possession by the Bank are as follows:.

Primary Security .

Hvpothecation of Stock & Bookdebts, machineries purchased out of
bank financed.

Collateral Security:-

. Residential Flat MNo.B-205, Kalp HResidency, Gat No.94,
184 Medankarwadi, Chakan, Pune-410501. Owner of the property i2
Mr. Chandrakant Shivajiraa Biradar.

ii. Fesidential Flat No.B-302, Kalp Residency, Gat MNo.9d4, 194,
Medankarwadi, Chakan, Pune-410501. Owner of the propery is Mr.,
Ravi Kumar Garamgpalll..

li. Residential Flat No.B-405, Kalp Residency, (at No.94, 194,
Medankarwadi, Chakan, Pune=310501. Owner of the property is Mr,
Arun Basappa Tapasi.

r, Fesidential Flat Na.11, 2Znd Floor, Sharda Suman Sociely,
Plot Mo.86/1, Raje Shivaji Nagar, PCNTDA, Sector-16, Chinchwad,
Purne-4 11018, Owner of the property is Mr. Chandrakant Shivajirao

Biradar,
Date :10/06/2026 Assistant General Manager & Authroriesed officer,
Place ; Pune Bank of Maharashtra, Dapodi Branch
-.':H_j" HINDUJA HOUSING FINANCE LIMITED
et Head Office: 167-169, 2nd Floor, Anna Salai, Little Mount,

Saidapet, Chennai - 600 015.
E-mail ID: auction@hindujahousingfinance.com

[P R
HOLISIMGG FIMNARCE

Branch Office: Manikchand Galleria, 1st Floor, A-Wing, Swastik Society Model Colony, Near Deep Bangla

Chowk, Pune-411016

DEMAND NOTICE U/s 13(2)

You the below mentioned borrower has availed loan by mortgaging the schedule mentioned property
and you the below mention has stood as borrower/co-borrower guarantor for the loan agreement
Consequent to the defaulters committed by you, your loan account has been classified as non-
performing asset under the provisions of the Securitization & Reconstruction of Financial Assets and
Enforcement of Security Interest Act, 2002 (in short SARFAESI Act). We Hinduja Housing Finance Limited
had issued Demand Notice U/s13(2) read with section 13(3) of the SARFAESI Act to the address furnished
by you. The notices sent to you by the Registered Post/Blue Dart Courier are served, received back &
returned unserved. The contents of the said notices are that you had committed default in payment of
the various loans guaranteed to you. Therefore, the present publication carried out to serve the notice
as the provision of Section 13(2) of SARFAESI Act and in terms of provision to the rule 3(1) of the Security
Interest (Enforcement) Rules, 2002:

Name of theBorrower(s) & Guarantor

(s)/ Account No.

Mr. SUDHAKAR PAVADE (Borrower ), Mrs. GANGASAGAR Rs. 2436903 15-05-2026
PAWADE (Co-borrower) MH/AMD/AMDR/A000000278 | as on 07-05-2026 | pg-05-2026

Date of

Amount due as per
Demand/NPA

Demand Notice

All that part and parcel of the flat number 1004 admeasuring about 46.40 square meters (carpet area)
situated on the 10th Floor of the building named as Wing - A of the building complex namely -
MOUNTSCAPE, constructed in the land collectively admeasuring about 0 Hectare -85.89 (i.e. 0 Hector 9.61
Are + 0 Hector 43.25 Are + 0 Hector 21.62 Are) out of the land bearing Survey number 15 hissa number 2 of
village Pisoli, Taluka Haveli, District Pune within the jurisdiction of district of Pune property bounded as
east-sno 15, west-mr.abu misal, south-s no 15, north-mrghodake

Mr. RAMESH KECHE (Borrower), Mrs. MANISHA KECHE Rs. 948166/- 15-05-2026
(Co-borrower) MH/PND/PNDR/A000000104 ason 07-05-2026 | (6-05-2026

All that piece and parcel of the property bearing of C.T.S. No 297 ad-measuring area South side 200 sq
meters out of 633.20 sq meters situated at Jambud Tal- Malshiras Dist- Solapur Within the local limits of
Grampanchayat Jambud, is bounded as below: west-CTS no 301 cts no 298, south -cts no 30 north-CTS NO
297, EAST-ROAD

Mr. RAVI GALANDE (Borrower), Mrs. PALLAVI GALANDE Rs. 1346685/- 15-05-2026
(Eo-horrower) MHIPND/PNDRIA000000137 as on 07-05-2026 | 06-05-2026

All that piece and parcel of the property bearing of C.T.S. No. 130 its Grampanchayat Milkat No. 220 ad-
measuring area 182.26 sq meters situated at Sangavi Tal- Pandharpur Dist- Solapur. Within the local
limits of Grampanchavat Sangavi property bounded as follow East- CTS no 131, west- CTS no 129, south-
CTSNn0126,north-openareaand Road

Rs. 2135860/-
as on 07-05-2026

Mr. PRASHANT KHARAT (Borrower), Mrs. MANJULA
KHARAT, Mr Pradip Kharat (Co-borrower)
MH/PNE/BRMT/A000000287

15-05-2026
06-05-2026

All the Piece and parcel of property bearing Gat No. 723/2/P/31 its total area admeasuring 138.00 Sq.
Mtrs. situated at Mouje Natepute, Tal. Malsiras & Dist. Solapur. Upon it Natepute Nagar Parishad Milkat
No. 3646 property bounded as follow east gat no 723/2, south- open space west- 9 mtr internal road,
north-plotno36

Mr. Ajit Jadhav (Borrower), Mr. sahebrav jadhav, Mr
Ganesh Jadhav, Mrs Monika Jadhav(Co-borrower) Mrs
Savita Jadhav (Guarantor) MH/PNE/PUNE/A000000267

Rs. 2559042/-
as on 07-05-2026

15-05-2026
06-05-2026

All that piece and parcel of bearing S.No. 46/ 3/3, milakat no 754 total land admeasuring area of about
8000 sq. ft. along with construction on the said property admeasuring area of about 3500 sq. ft. (RCC)
Situated at Village Nere. Tal Mulshi, Dist Pune and within the limits Zilla Parishad Pune, Grampanchayat
Mulshi, Taluka Panchayat Samiti Mulshi. property bounded as follow east-land of mr vilas jadhav , west-
land of mrshankarjadhav, north-land of mrtanajijadhav, south-land of mranil jadhav

Mr. ANIL SHINDE (Borrower), Mrs. RANI SHINDE, (Co- Rs. 2817507/- 15-05-2026

All that piece and parcel of property of Residential Flat / Unit premises No. 401, on 4th floor, in Building
"DWARKA HOMES", admeasuring carpet area 29.18 Sg. mtr, Terrace admeasuring carpet area 5.03 Sq. mtr.
gEnclosed Balcony Area4.67Sq. mtr, situated lying and being constructed on property comprising out of
Sheet No. 187 corresponding to C.TS. No. 858, 858/1, 859, 859/1, 859/2, 860, 861, 862, 862/1 altogether
admeasuring about 27 Sq. Mtrs. situated at Revenue Village Pimpri Waghere (Gavthan), being and lying
within the limits of Pimpri Chinchwad Municipal Corporation and within the and within the Jurisdiction

PUBLIC NOTICE

Motice 15 hereby given 1o the public at large that Late Vikramsinh
Balasaheb Shinde expired on 15.01.2026.

The following persons are the only surviving Class-1 legal heirs of
the deceased:

| Smit. Swarup Vikramsinh Shinde — Wile

2. smit. Sindutai Balasaheb Shinde - Mother

3. Mr. Manjeetsinh Vikramsinh Shinde - Son

4. Mrs. Gojiri kaustubh Deshmukh - Daughter

Except the above-named legal heirs, no other person has any right,
title, claim, share or imerest in any movable and immaovable property,
esiate, assets, dues, service benefits, death benefits, or any other
benefits payable on account of the death of Late Yikramsinh
Balasaheb Shinde.
Any person having anv objection, ¢laim, right or interest in respect of
the atoresaid estate or benefits is hereby called upon to submit the same
in writing, along with :-:u;'_l]'mrling documents, to the undersigned
within 15 days from the date of publication of this notice. If no
objection or claim 18 received within the said period, 1t shall be
presumied that there is no objection or claim from any person, and
[urther necessary steps shall be taken on the basis of the above legal
heirs. Any claim received thereafter shall not be entertained.
Advocate Swati Barkund
Damodhar Besidency, Flat Mo 202, Kothnad.
B.Com LL.B, Pune - 411035
Wl = YR 25

Pune
Ihake: 120062026

Recovery Section, Regional Office,
Pune 1 : 3rd Fioor, 4th Dimensicn
Building, Gulawani Maharaj Foad,
Fandurang Colony, Erandawane,

Pune 411004,
Email; recropunei@canarabank.com

Branch : Pune Bibwevadi [01882]

diofel dap Canara !i;lﬂ!&_ﬁ

| B roins symaicans |

Notice W/'s 13(2) of the Securitisation and Reconstruction of Financial
Assets and Enforcement of Security Inferest Act 2002
1. Name of the Borrower with Address

Mame & Address of
Borrower & Guarantor

Amount of Laan-
Granted (Rs.)

Mis Venkatramana International, Having ils
Reqgisterad Office at Shop No. 8, Ground Flaor, Dalal
Chambers, Pl No. E 17/18, Near Nisraga Mangal
Karyalaya, Markel Yard, Gultekdai Salara Road,
Pune, Maharashira 411037,

Mr. Sunil Dharmaji Zagade (Guarantor/Mortgagor -
Mis Venkatramana International), 5. No. 10/11, Bh.
Sukhasagar, Housa No. 53473, Mear Datta Mandir
Katraj, Katraj, Haveli, Dist. Pune, Maharashia
411045

Mr. Ajinkya Sunil Zagade, (Guarantor/Mortgagor -
M's Venkatramana Intermational), 5. MNo. 11, Bh.
Sukhasagar, House No. 53473, Mear Datta Mandir
Mage Katra], Katraj, Haveli, Dist. Pune, Rs.
Maharashta—411046. 80,00,000.00

Mr. Abhishek Sunil Zagade, (Prop./Mortgagor - ~ 4?2:2325
M/s Venkatramana International, Zukhsagar Magar, o
Hosue Na. 534/3, Datla Mandira Javal, Katraj, Havel,
Disl. Pune, Maharashia-411046

Mrs. Anita Sunil Zagade, (Guarantor/Mortgagor -
M/s Venkatramana International), 5. Mo, 10/11, Bh
Sukhasagar, Housa No. 534/3, Near Datta Mandir
Kalra). Katraj, Haveli, Dist, Pune, Maharashla —
411048.

Mrs. Vijaya Krishna Baravkar, {Guarantor/
Mortgagor - M/s Venkatramana Internaticnal),
Housa No. 534/3, Sukhsagar, Datta Mandir Mage.
Katraj, Taluka Hawvell, Dist. Pune, Maharashtra -
411046,

2. As the principal debtor [borrower] has defaulted in repayment of
hisihertheirsiits liabilities, we have classified hisfhentheirsiits dues
as Non Performing Assels on 2600512026 in accordance with the
directions or guidelings izssued by the Reserve Bank of India.

4. This notice is issuadin accordance fo the provisions of the Secuntisation
and Reconstruction of Financial Assats and Enforcement of Security
29/05/2026 since retumed undeliverad, wherein you were advised to
make fallowing payments with intarast,

-1 Mature of | Liability With Interest As on Date
No.| APEOUMENO- | gan | 2010512026 & Rate of Interest
1.| 125007579544 - | MSME Rs. 81,48,102.74
Mis OD/OCC | As per Sanction + 2 % penalty
YVenkatramana Interast
International

4. Tha aforesakd Tacilites granted by bank are secured by the following
Aszets! Securities, Immovable Property ;1. All that piece and parcal
of the portion land and ground bearing 5 Na 13, Hissa No 1A/7S
admeasuring area 00H.01 Are ie. 100 Sqg. Mirs And standing
construction thereon admeasuring area, 113.83 Sq. Mtrs Bullt up area
lving being and situated at village Katraj, Taluka Havell, Dist Pune and
within local imis of the Pure Municipal Corporation, Mame of Title
holder : Mr. Abhishek Sunil Zagade, Mr. Sunil Dharmajl Zagade,
Mrs. Anita Sunil Zagade, & Mr. Ajinkya Sunil Zagade. 2. All that
plece and parcel of tha portion land and ground bearing S Ne 13, Hissa
Mo TATIM admeasuring area 00H.01 Are e 100 Sg. Mirs And
standing canstruction thereon admeasuring area, 148.29 Sq. Mtrs
Buitt up area lving being and situated at village Kalraj, Taluka Havel;,
Dist Pune and within lacal limits of tha Pune Municipal Corporation,
Mame of Title holder : Mrs, Vijaya Krishna Baravkar & Mrs. Anita
Sunil Zagade,

3. Mow. through this public notice, we advise you to pay the bank
of Rs, 81,48,102.74 (Rupees Eighty One Lakhs Forty Eight Thousand
One Hundred Two and Paise Seventy Four Only), together with
further interest and incidental expenses and costs to pay off your
liablities within 80 days from the date of the notice otherwise the bank
will proceed under the provisions of SARFAESHACE 2002,

The undersigned is empowerad to take possassion of the propertias,
tozell there after and is an authorised officer of the bank under section
13 ofthe SARFAES] Act

Authorised Officer,

Date ; 29052026, Place : Puna Canara Bank

DEMAND NOTICE

PUBLIC - NOTICE

Know all men by this nofice that the property described in the schadule
wrilten hereunder is cwned by Prafulla Hanmant Soman. My client has
purchased said property from Builder namely M/s Kumar Promoters.
However, one of the chain titte document ie. Original agreement
executed between Mis Kumar Promoters a partnership firm acling
through its Partner Mr. Kewalkumar Kesarimal Jain (Bullder) and
Prafulla Hanmant Soman (Purchaser) dated 13/03/1990. The said
agreament s regisiered in the office of sub registrar Haveli No. 2 at
Serial No. P 509 dated 13/03/11990 alongwith index i and original
registration receipt is misplacediost, If any person has got the same,
please submit it on below mentioned address.,

If. Any person is having any interest, claim, lien, morigage, attachment,
charge, maintenance right, easementary right, or any other right, tithe, etc.
whatzscever, in the said property or any part thereof are hereby reguired to
inform the undersigned/mamed, in writing along with documentary
evidanca within 07 days from publication of this public notice or alse the
said owner shall prasume thal no person has any interast in the said
property. Any right then after claimed shall be deemed 1o be knowingly
waived

SCHEDULE

All that piece and parcel of the Flat No. 8, situaied on 2nd Floor, Building
No B1 in the society known as "Vimal Vihar Co-Dperative Housing
Soclety Limited” Conztructed on Survey MNo. 644MAMM siluated at
Village Bibwewadi, Taluka Havell, District Pune which s situated within
the lacal limits of Pune Municipal Corporation and also situated within the
jurisdiction of sub-registrar Havell Pune having Admeasurning area aboul

560 §q. Fts. built-up. LAW SOURCE

Pune, Dated -TTIGI0Z6 TEJRAJ RAMESH HAMBAR,

RASHMI TEJRAJ HAMBAR, Advocate

Ofiice. No 102, Nidish Building, First Floor, MNear Vijay Talkies,
Prabhat Press Lane, Survey Mo. 282A 8 B, Narayan Peth,
Pune- 411030. Mobile: 9822762276

PUBLIC NOTICE

The public at large are hereby informed that, in accordance with Bye-law
No. 34 of the Lake Town Co-operative Housing Society. Flat No. A-2/603 is
held jointly in the names of the society members, Mr. Chainsukhlal Sobhachand
Gandhi and Mrs. Baby Chainsukhlal Gandhi. Mrs. Baby Chainsukhlal Gandhi
passed away on 26/02/2025. Prior to her demise, she had not executed any will
or made any nomination. Her husband, Mr. Chainsukhlal Sobhachand Gandhi,
submitted an application to the Society on 19/05/2026, stating that he and their
two sons-Mr. Manoj Chainsukhlal Gandhi and Mr. Dilip Chainsukhlal Gandhi-are
her only legal heirs. By the said application, they request to transfer the title,
rights and shares of late Mrs. Baby Chainsukhlal Gandhi's to their names.
The public at large are hereby informed to raise objections if any to the
transfer of title, rights and shares regarding the said property, if anybody has
any rights, title, interest, encumbrance, charge, gift, agreements, mortgage,
easement, lease, lien, license, share or any other claims, with respect to the said
property, within the period of 15 days from the date of the publication of the
present notice at the office of the Lake Town Co-operative Housing Society on
below mentioned address with all supporting legal and valid documents, failing
which we would be constrained to assume that there is no claim of whatsoever
nature with respect to the title, rights and shares and the title, rights and shares
will be transferred to the aforementioned heirs. Please note that no complaints
or objections raised subsequently will be entertained.
Lake Town Co-operative Housing Society, Society Office, Opp. C-4 Building,
S. No. 11, Katraj, Pune - 411046. Sd/-
Pune. Date : 11/06/2026 Devvrath R. Jagtap, Advocate
Office at - Shop No. 3, Chhatrapati Shivaji Market, Saswad, Tal - Purandhar,
Dist - Pune. Mob : 8483811100, Email id :- devvrathjagtap100@gmail.com
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PUBLIC NOTICE

All Public is hereby informed that as per information give by Mr. Prasad
Madhukar Ambikar, Residing at: S. No. 118/3, B 3/11, Sai Nagar Society,
Final Plot No. 543, Parvati Sinhgad Road, Pune 411030. that his father
Late Mr. Madhukar Bhalchandra Ambikar died on 19/02/2006 and his
mother late Mrs. Suman Madhukar Ambikar died on 25/09/2013. As on
Today Mr. Prasad Madhukar Ambikar is the only single legal heir of his
father and Mother related to the property mentioned below. All persons
having any claim, right, title, interest, demand or objection whatsoever
in respect of the said property by way of inheritance, succession,
mortgage, sale, gift, lien, tenancy, possession or otherwise are hereby
required to make the same known in writing to the undersigned Advocate
within 15 days From the date of publication of this notice, together with
supporting documentary evidence, failing which such claim or objection,
if any, shall be deemed to have been waived and/or abandoned and no
claim shall thereafter be entertained.

SCHEDULE - All that piece and parcel of a residential Flat No. 11 in on
First Floor admeasuring Built Up Area about 543 sq fti.e. 50.46 Sq. mtrs.
situated at "Sai Nagar No. 4 Co-operative Housing Society Limited."
constructed upon land situated at S No S. No. 118/3, B 3/11, Final Plot
No. 543, at village Parvati, Pune, within the limits of Pune Municipal

Corporation. Adv. Sanjay Subarao Shinde,
Harikrupa Co-operative Housing Society,
Pune Shop No. 1, S. No. 14/15/1/1B, Vitthal Nagar,

Vadgaon Budruk, Pune-411051.
Mobile No.: 9890229339

Date :-11/06/2026

Corrigendum to Invitation for Expression of Interest for
Neurostar Hospital Private Limited

(Undar sub-reguiation {1} of reguiation 364 of the Insohency and Bankruptcy Board of |
India {Insotvency Resolulon Process for Corporale Persons) Regulations, 2018)

Chaphekar Chowk Branch:
Mavkar Complex, Link Road,

am p : Chinchwad | 5 417 033
NG gai.'.ll'l. ung .
Bank of Baroda Email-chaphe@bankofbaroda. bank.in

SYMBOLIC POSSESSION NOTICE

{For Immovable property only)

Whareas, the undarsigned baing the Authorised Officer of the Bank of
Barada under tha Sacurilisabion and Beconstruction of Financial Assels
and Enforcement of Security Interest (Second) Act, 2002 and in exercise
of powers conferred under Section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a Demand Notice dated
1310272026 calling upon the Borrower Legal Heirs of Late Mr, Ravindra
Dnyaneshwar Raut [Borrower) and Mrs. Manda Ravindra Raut
(Co Borrower) to repay the amount mentioned in the notice being
Rs. 22,53,453.56 (Rupees Twenty Two lacs Fifty Three Thousand
Four Hundred Fifty Three and Fifty Six Paisa Only} + interest thereon
+ other charges within 60 days from the date of receipt ofthe said nofice.
The Borrower having failed to repay the amount, nofice is hereby given to
the Borrower and the public in general that the undersigned has taken
Symbolic Possesslon of the property described herein below in
exercisa of powers conferred on himdher under sub saction {4) of Section
13 of the said Act read with Rule 8 of tha Securlty Interest (Enforcameant)
Rules 2002 on this 6™ day of June of the year 2026.

The Borrower and the public in genaral is heraby cautioned not to deal
with the property and any dealings with the property will be subject to the
charge of Bank of Baroda for an amount of Rs. 22,53,453.56 (Rupees
Twenty Two lacs Fifty Three Thousand Four Hundred Fifty Three and
Fifty Six Paisa Only) + interest thereon + other charges.,

The borrower's attention is invited to sub-section (8) of Section 13 in
respect of ime available to redeem the secured assets

This notice is also being published in vernacular. Tha English version
shall'befinal if any guestion of interpretation arises.

Description of the Immovable Property

All that pisce and parcel of the flat 403, 4th Floor, Carpet Area :
admeasuring 365%.11 .5g fis, i.e, 33.93 5g mirs adjacent
terracebalcony, area 60,28 Sq fti.e. 5.60 sg mirs and one open car
parking in the preject Known as "Sanskar Sammuddhi constructad on
land bearing 5 no 1162 situated al village- Choviswadi, Tal- Havell,
Dist- Pune belonging to Mrs Manda REavindra Raut and Late Mr
Ravindra Dnyaneshwar Raut. The subject property is Bounded as
under- On the North by: Open Plot and Fire Case, On the South by
staircase, On the East by: Entrance, On the West by: Fial no 402

Date ; D6/06/2026
Place : Pune

Authorized Officer,
Bank of Baroda, Chaphekar Chowk Branch

This Comigendum i being issued in reference bo tha Form G Published in {he matber of |
Meurostar Hospilal Private Limited, undergoing Comparate Insolvency Resolution |
Process, pubishedin

i. Financial Express (English) dated 08.06.2026
ii. Loksatta(Marathi) dated 08.06.2026

S.no | Particulars Original Details Modified Details i
Datailsof | According o feinfarmation P .
Carpomala prowided By the suspended ‘ ;;Er;::::ﬁ E_.,ﬁt:r :'?der
17. Deblor's | manapermant, the Corporate ”;gm b url. No U'EJ,_, ol
segisiration as | Deblor s notan MSME | ©°7 E».'EE-EE-IJEHHE o
| MSME | repsiered entily ' -
Sdi- |
Purusottam Behera |

Resolution Professional |

In the matter of Neurostar Hospital Private Limited |
Registration No: |IBBIIPA-0021P-00940/2019-20/12993 |

AFA Valid upto: 31.12.2026 |

IBBI| Registered Address: Flat No.402, Sai Prasad Building, |
Sion Kamgar CHS, Road No-29, |

Slon ([East) Mumbai ,Mumbai City Maharashtra 400022 |
Email ID: purusosbbf@vahoo.com, |
ibc.neurostarhospitali@gmail.com |

Date: 12.06,2026
Flace: Mumbai

PUBLIC NOTICE

The Public Notice is hereby given that Mr.Dipak Suryakant Bodke have
agreed to mortgage the below mentioned property in favor of my client Piramal
Finance Ltd. Further Mr.Dipak Suryakant Bodke has informed my client that
the said property is, his ancestral property and he has acquired it by the
Partition and further no one other than him, has possession and legal rights.

That Mr.Dipak Suryakant Bodke has assured my client Piramal Finance
Ltd that he has clean and clear title to the said property. All persons,
institutions having any claim, rights by any legal means, in respect of the
said Property more particularly described in the schedule hereunder are
hereby requested to notify the same in writing to me/us with supporting
documentary evidence at the address mentioned herein below within 7 days
from the date hereof.

DESCRIPTION OF THE PROPERTY

Allthat piece and parcel of land area admeasuring 00 H 30 R along with existing
and future RCC construction out of Gat No.175, lying and situated at Village
Gahuje, Taluka Maval, District Pune and same is bounded as, East : By 18 Mtrs
P.C.M.C Road, West: By Property of Sangita Pournima, South: By Property of
Nikhil Bodke, North: By Property of Mr.Suryakant Bodke.

Adv. Pravin Mane
Fourth Floor, Bramha Sky Uzuri,

Pimpri, Pune-18. Ph : 8793222233
E-mail: sopanrao.mane@gmail.com

Date: 09/06/2026
Place: Pune

diarel dib Canara Bank
IF'rqi‘-rq:- !.rrﬂll:lll-l

GCanaraBank

Regional Office Pupe Il 3. Mo, 436, 3rd Floor,
' Sukhwani Business Hub, Near Maszhik Phata Matro Station,
Kasarwadi, Pune 411026, Mob. : BYS5T48E6T | BA61959270

AUCTION NOTICE FOR GOLD ORNAMENTS

Baorrower had availed undermantionad Gold Loan, we triad to contact the customer at his address and there is
no rEsponses from barrower, Hence, for setthng the dues of Bank we arg auctoning the Gald an bhalow
mentioned dates. Gold is being brought for auction on below mentioned dates on "As is where is basis" al

IF farf=me Syndicate I

Tha details are as undar :

dietel i Canara Ba tﬂ_;cﬁ

AUCTION SALE

Offers are invited for the Auction of the following vehicles hypothecated to our Bank by the borrowers
which has been seized by our Bank

Regional Office Pune I,
=, Mo, 436, 3rd Floor, Sukhwani Business Hub,
Mear Nashik Phata Metro Station, Kasarwadi,
Pune 411026 Mob, : 9595040782, 6361850270

Housing Finance Limited will take necessary action under the Provisions of the said Act against all or any
one or more of the secured assets including taking possession of secured assets of the borrowers,
mortgagors and the guarantors. The power available to the Hinduja Housing Finance Limited under the
said act include (1) Power to take possession of the secured assets of the borrowers/guar- antors
including the rights to transfer by way of lease, assignment of sale for releasing secured assets (2) Take
over management of the secured assets including rights to transfer by ways of lease, assignment or
sale and realize the secured assets and any transfer as of secured assets by Hinduja Housing Finance
Limited shall vestin all the rights and relation to the secured assets transferred asit the transfer has been
made by you. terms of the Provision of the Section 13(13) of the said act, you are hereby prohibited from
transferring, either by way of sale, lease or otherwise In (other than in the normal course of your business),
any of the secured assets as referred to above and hypothecated/mortgaged to the Hinduja Housing
Finance Limited without prior consent of the Hinduja Housing Finance Limited.

Mr. Rushikesh Ubhale- 9823244498, Mr. Vikram Nalawade-9420848654

Mr Ritesh Gawai-9011858221, Taufik Dhale - 9021566788
Hinduja Housing Finance Limited,

Authorized Officer

Date: 12/06/2026
Place: Pune

of Sub Registrar Haveli Pune. (Hereinafter referred to as the said Flat). property bounded as follow east- Name of Branch & Borrower o Gross | Net WT Reserved
property of maruti kapse, south- road, west- rohidas baban saykar, north- Road S. Description of Weight| (gm) Sr. Branch Name & Description ofVehicle Price
Ms. GEETA SHARMA(Borrower), Mr. JAVLAL SHARMA, Mr | Rs.1985427/- | 15-05-2026 s SO Ne SR OFTSNTRIVE S S fgm.) | (gm.) No N orRaTawer EMD
:‘4:";:':";';;3:"5“;:0’:;;::'3';1‘“s (€o-borrower) as on 07-05-2026 | 06-05-2026 { | Eranch; Sharstgormvsl Sone Ranihar (1) 18.11 | 15.40 1. |Branch : APTALE (1579) Model : EICHER PRO 2114X P HSD, | 11,00,000

. : : | - Ramesh Hambirrarav Kadam Sone Laxmi Har (1) 19.95 | 16.95 1.M/s Shiv Sai Tours And Transport, | Registration Number: MH14JL4147, Date of | 4 40 000
All that piece and parcel of property of Flat bearing No 05 on First floor having Builtup area AIC No. :180397121860, NPA : 21/03/2026 ' ' 2.Praful Vamanrao Shejawal, Both| Regd.: 13.09.2021, Year of MFG.: 08/2021, '
admeasuring of 530sg. ft. ie 49.2550.in WingAinasnhemeknown]as "Omkar Aprtment” along with the Sone Neckles (1) 1299 | 11.07 at : At Po Aptale Aptale Junnar-| Chassis Number: MC2ESHRCOMH184208
6.34% undivided share in land and building constructed on the A] land admeasuring area about 4000 - 410502, Engine Number: E426CCMGI56061
sq.ft. out of S.N0. 92, Hissa No. 1+2+3+4/2/2/1, out of the total area of 01Hec.07 6 B) land admeasuring s irine (1) 508 432 2 :
area about 00 Hec. 04 are 43045q.ft. out of SND. 92, Hissa No. 1+2+3+4/1/2, out of the total area of 00 Hec. Total - 56.13 | 47.74 ' E“““h : Haéayanghau'zl T B 'F';“d.ﬂl ; F?””E:‘”E“'“ﬁ;ﬁtﬂéﬂﬁ sguts-rz% 5.40,000
118304 sq.ft. i.e. 77146 sq.mtrs. situate at Village Mohamadwadi, Tal. Haveli, Dist. Pune and within the Branch : Bharatgaonwadi Mini Ganthan (1) 10.00 | 800 T;ﬁjﬂﬂnﬂr;: Di;lﬁierm?mﬂn I, oeihe R:H:fil’rﬂi;ng 2:1‘21; E:"’ear & MFG{I 11*}2':'2‘; 54,000
jurisdiction of the District Registrar Pune Sub- Registrar Haveli No.12 and within the local limits of Pune 2 Ramesh Hambirrarav Kadam = - C-hEaa::Ii Is Hurn I:mrl' MALE3510 LF‘I"."I EDSFEL'Il
Municipal Corporation. (Hereinafter referred to as the said Flat property bounded as follow east-plot no AIC No. - 180397150909, NPA - 21/03/2026 Ful 2 + Vel 2 + zuba 2 (6) 8.10 6.29 kil GdII_APMTEMDS -

. . ik ; : gine Number:
36 out of privat layout, south-sanket park plot no 45, west-mohamadwadi road, north-plot no 37 out of Total - 7 18.10 | 14.89
private layout - - ' - 3. |Branch : Talegaon Dabhade (15323) | Model : KUSHAQ SKODA, Registration Number: | 8,10,000
Mr. VIKAS KOTHARI (Borrower), Mrs. KAVITA KOTHARI, | Rs. 4162204/~ | 15-05-2026 3 gra nnhh- ﬁhars;ﬂmﬂws:; Ajay Sangram Kamble, Bauddhal MH14KN7646, Date of Regd.: 20.02 2023, Yearof g nop
Mr Vishal Kothari (Co-borrower) 25 0n 07-05-2026 | 05-05-2026 amesh Hambirrarav am Kanthimal Ek Padari Tutlele (1) | 11.33 | 9.97 Wasti, Near Euddha_ Vihar, Sate, Ta- MFG.: 2023 ) Chas !_*.[s N u mlh er:
MH/SLP/SLPR/AD00000AT1 AIC No.: 180397320568, NPA : 21/03/2026 maval, Pune-412106. MEXKPAPASPGD12397, Engine Number: DTB
All'that piece and parcel of property bearing gat no 722/1/10ut of it grampanchyat milakat no 2031 plot 4 | Branch : Bharatgaonwadi Necklace Gondyasah (1) 12.39 H.Eﬂ— 110583,
”°|3areaagm;5?]-5,°;q mgad'o”?%‘“l’:t“ [E"”i“:]“t'o”‘;‘ég;;t/?““ftf?‘: al“’t'”ag; t’-’mt?]“”rlmta' ”‘ad“adigt Ramesh Hambirrarav Kadam Sone Chain (1) 520 | 4.42 The auction will be conducted on 29/06/2026 at 11.00 to 12.00 pm on Auction
solapurand which is bounded as follow East- Gat no out of it plot no 2, south-solapur pune road, . ; - Portal M/s. PSB Alliance (BAANKNET) www.baanknet.com.
west-gatno722/10utof itland of falke, North-Gat no 722/1/10ut of it plot no 4 A 100: : AOERTQEREZT, A - 1 020 Sone Ring (9) il Mo The service provider Halanlq;net_ (M/s PSB Alliance Pvt. Ltd), (Contact No. 7046612345/6354910172/
You are hereby called upon to pay Hinduja Housing Finance Limited within the period of 60 days from the Ganthan Pendent (1) 24.74 | 17.00 8291220220/9892219848/ B160205051, Email: support.BAANKNET@psballiance.com. |/
date of publication of this Notice the aforesaid amount with interest and cost failing which Hinduja Total (6) 53.62 | 40.861 support.ebkrayiiprocure247.com).

Conditions for Auction ;

Satara-415519. on 29.06.2026 at 12 pm to 2 pm.

20/06/2026 from 11.00 AM to 05.00 PM
5. Concerned RO person: Mr. Deepak Kumar - 9709664697

CNREO0O015416.

Date :41/06/2026 Place : Pune

The customershould repay the amount within T days of the publication of this notice, failing which the bank will
auction the Gold and uze the amount for recovery of itz arrears and other expenzes.

1. Offline Gold Auction will be take place at Canara Bank, House No. 1, Near Nhai 4, Bharatgaonwadi, Dist.

2. Mo responzsibility attaches (o the bank for the quality and the specifications of the Gold. The Gold are being
auctioned in “as ls where I8 condition al risk of the customer and the purchaser.

3. The bank reserves itsright fo accept orreject any bid without assigning any reazon whatsoever.

4. The inspection of the goid jewellery put on auction will be permitted to registered bidders at branch office

6. EMD Last Date ; 280672026, upto 5.00 PM, EMD Payment details : Acc No: 209272434, IFSC Code:

7. The spccessiul bidderwill borme ST as applicable rate on final bidding amount

6361959270

Place : Pune

Authorised Officer,
Date : 06/06/2026

Canara Bank

Terms and conditions: 1. Tha vehicles will be sold on “As is where is”, “As is what is” and "Whatever
there is" Condition. 2. The vehicle can be inspecied batween on or before 20/06/2026 11.00 a.m. to 5.00
p.m. during office hours. 3. EMD amount shall be deposited on or before 28/06/2026, 05,00 PM. 4. The bid
amount should be highar than the reserved price of the vehicla 5, The successful bidder shall deposit 25% of
the bid amount {inclusive of EMD already paid) immediately on the sale being knocked down in hisfher favor
and the balance within 15 days from the date of the auction. If the successful bidder fails o pay the bid amount
as stated above, the deposit made by him/her shall be forfeited, 6. All the charges including dues to any
authority shall be borme by the successful bidder anly. 7. The EMD of unsuccessiul bidder will ba returnad anly
after the successful completion of the auction proceedings. 8. Bank reserves tha right to postpone/cancel or
vary any of the lerms and conditions of the Auction without assigning any reason thereof. 9, Sale is subjecied
to confirmation by the bank, if the barrowar/guarantor pays tha overdues/satlles the account an or balore tha
date of auction, no sake will be conducted

Vehicles are available for Inspection with prier appointment, For further details contact ;: 9595040782,

Authorised Officer,
Canara Bank

epaper.financialexpress.com

Pune



